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DATE OF DECISION ©- 3~ 95 .
‘t= Pathuram U, ) ~ Petitioner
; Advocate for the Petitioner (s)
Versus
Mnion of Tndia and Nrhers Respondent
Advocate for the Respondent (s)
CORAM
The Hon’ble Mr, K. Ramamoorthy Membher (A)

The Hon’ble

JUDGMENT

1. Whether Reporters of Local papers may be allowed to see the Judgment ?
2. To be referred to the Reporter or not ?
3. Whether their Lordships wish to see the fair copy of the Judgment ?

4. Whether it needs to be circulated to other Benches of the Tribunal ?




Shri Yathuram D.
Tx.".,5. Lineman G
Rlock No.303 %
N.G.Railway Colony,

Bharuch Applicant

r

P i

Advocate Mr, P.M.Pathak
Versus

Tnion of TIndia
Notice to be served through
General Manager, Ysstern Railway, |

Churchgate Pombay.

[
.

2, @hief Tlectrical Tngineer |
Western Railway
Churchgate Bombay

3. MDivisional RPailway “anager,
Western Railway, 2aroda.

3
4, Senior D.F.%E.,
T.R.N. Baroda. Respondents J
Advocate
TR R I+
Ry Circulation Tn

' " nate 6-3-A6"

R.A.No. 15/1995 in

=

0.A. 297/1992

Per Yon!ble Dr. R.¥.Saxena Member (J)
Tor a review application the applicant is nece-

-ssarily required to establish the discovery of new

and important matter or evidence which was not within

the knowledge or gould not be produced by him even after

due diligence orlfhere was some mistake or error apparent

on the face of tﬁe record. We do not find the existence

of any such ground.,The review application,therefore,

rejected,
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‘(Pr.R.¥.Saxens ¢ '
(Pr. xena) (K.Ramamoor thy)

lember (A)

Member (J)
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CENIRAT, ADMINISTRATIVE TRISUNAL
AHMEDAB/I BENCH

Applicatien No._ Q4 jjclac £ ;,..,g t= [2°%(4, of
Transfer Avplication No. of
CERTIF ICATE

Certified that no further action is required to be taken and

the case is fit for consignment tc the Record Roem (Decided).

BPated : (2.C4,. ¢
i ~ colal
Countersign =2olc /

S Q\( Assistant
Section” Cfflcer.

PR N | . e

Signature oz the Dealing
s
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